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SHRi C P- N. SINGH: This is a sug-
gestion by the honourable Member. I 
cannot give any assurance. We will first 
look into what the honourable Member bas 
said, and see what is feasible. 

DR, BHAI MAHAVIR: Please consider 
it. 

MR. DEPUTY CHAIRMAN: The dis-
cussion will continue after lunch. 

 
The House then adjourned for 

lunch at ten minutes past one oi 
the clock. 

The House reassembled after lunch at 
fifteen minutes past two of the clock. The 
Vice-Chairman <Shn R. Ramakrishnan) in 
the Chair. 
MOTION    FOR ELECTION TO THE 
CENTRAL     ADVISORY    BOARD 

OF EDUCATION 
THE VICE-CHAIRMAN (SHRI R. 

RAMAKRISHNAN): Before proceeding 
with the Calling Attention, Mrs. Sheila 
Kaul will move a motion for election to the 
Central Advisory Board of Education. 

THE MINISTER OF STATE IN THE 
MINISTRIES OF EDUCATION AND 
CULTURE AND SOCIAL WELFARE 
(SHRIMATI SHEILA KAUL1; Sir, I 
move: 

"That in pursuance of paragraph 3 of 
the Government of India, Minis. try of 
Education and Culture (Department of 
Education) Resolution No. F. 1-1/80-
PN.2, dated the 14th September 1982, 
read with item No. 5 oi the Annexure 
thereto, this House do proceed to elect, 
ln snch manner as the Chairman may 
direct, one member from among the 
members ot the House, to be a member 
of the Cental Advisory Board of Edu-
cation.'' 
The question wat put and the motion waj 

adopted. 


